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STATEMENTS OF THE COMMITTEE ON WELFARE OF OTHER BACKWARD

CLASSES
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Statement showing Final Action Taken by the Government on the
recommendations contained in Chapter | of the Twenty-Second Report
(Seventeenth Lok Sabha) of the Committee on the action taken by the
Government on the recommendations contained in the Fifteenth Report
(Seventeenth Lok Sabha) of the Committee on ‘Measures undertaken to
secure representation of OBCs in employment and for their welfare in Canara
Bank’ pertaining to the Ministry of Finance (Department of Financial Services);
Statement showing Final Action Taken by the Government on the
recommendations contained in Chapter | of the Twenty-Third Report
(Seventeenth Lok Sabha) of the Committee on the action taken by the
Government on the recommendations contained in the Sixteenth Report
(Seventeenth Lok Sabha) of the Committee on ‘Measures undertaken to
secure representation of OBCs in employment and for their welfare in Gas
Authority of India Limited (GAIL)" pertaining to the Ministry of Petroleum and
Natural Gas; and

Statement showing Final Action Taken by the Government on the
recommendations contained in Chapter | of the Twenty-Fifth Report
(Seventeenth Lok Sabha) of the Committee on action taken by the
Government on the recommendations contained in the Eighteenth Report
(Seventeenth Lok Sabha) of the Committee on ‘Measures undertaken to
secure representation of OBCs in employment and for their welfare in Bharat
Sanchar Nigam Limited (BSNL) and Mahanagar Telephone Nigam Limited
(MTNL)" pertaining to the Ministry of Communications (Department of
Telecommunications).

REPORT OF THE COMMITTEE ON THE WELFARE OF SCHEDULED CASTES

AND SCHEDULED TRIBES

SHRI KAMAKHYA PRASAD TASA (Assam): Sir, lay on the Table, a copy (in English
and Hindi) of the Twenty Ninth Report of the Committee on the Welfare of Scheduled
Castes and Scheduled Tribes (2023-2024) on the Action Taken by the Government



